
MA CH 6,1987 

(a) whether the Project aud Equipment 
Corporation of India Ltd. (PEC) is facing 
a business crisis ; 

(b) jf so, the reasons therefor; and 

(c) the steps proposed by Gov rnment 
to improve the business of the Corpora- . 
tion '1 

THE MINIST R 0 COMM ReB 
(8 RI P. SHIV SHANKER): (a) No, 
Sir. 

(b) nd (c). Do not arise. 

AllocatioD of Fund to States for 
Promotion of Tourism 

1577. SHRI GURDAS KAMAl' 
Will the Mini ter of TOURISM be 
pleased to state : 

(a) tbe allocation of funds to States 
durjng J 986 .. 87 for dev ]opment of 
tourism and corsttuct:on of hotels; and 

(b) the proposed allocation f r this 
purpo e for 1987-88 ? 

T E tvIINISTER OF TOURISM 
(MUFTI MOHD. S 0): (a) and (b). 
Allocation of Fuods for provision of 
tourism infrastructure is not made on 
State-wise basis but keepjnl in view the 
specific requ ircmeDts of a particular 
schern /project. Plan allocation for 
Department of Tourism for 1986-87 js 
Rs. 18.27 crore (Jlevised Estinlates) and 
Rs. 23.00 crores (Budget Estimates) for 
1987 ... 88. 

Agreement wltb Foreign Countries to 
Manufacture Submarines . 

1578. SHRI MOHANBHAI PATEL : 
Will the Minister of D NCB be 
pleased to state : 

(a) whether any agreement has becn 
made with foreigo countries to manufac-
ture most up·to·date submarine 

. (b) if SOt the outlines of the agree-
ment 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT 0 DEFENCE 
RESEARC AND DEVELO MENT IN 
THE MINISTRY OF DEFENCE (SHRI 
AR,UN SINGH) : (a). Yes. Sir. 

(b) The board terms of agreement 
cover total techn cal support aDd techno-
logy transfer including training fInd ian 
personnel for construction activity u der-
taken by the shipyard. 

Recruit at to DeIhl Police from 
Varlou State 

1579. SHRI V.S. VIJAYARAGl:lA-
VAN: Will the Minister of HOMB 
AFFAIRS " be pleas d to state : 

(8) whether any effort has been made 
to recruit people from different State jn 
th Delhi PoUce ; . 

(b) if so. the total nun. ber of perso 
r cruited from Kerala durinl the last two 
years; 

(c) whether there have been complaints 
about in ordinate delay . in sending 
appointment letters to candidates after 
recruitment; and 

(d) if so. the steps "taken to obviate 
such delays ? 

THE MINISTER OF STATE IN THE 
MINISTR Y 0 PERSONNEL. PUBLIC 
GRIEVANCES AND PENSIONS AND 
MINIST R 0 STATE IN THE 
MINISTRY OF HOME A FAIRS tSHRI 
P. CHJDAMBARAM): (a). Ycs, Sir. 

(b) and (c). Out of 643 candidate 
from Kerala selected for appOintment, 
611 have already been appointed. D lay 
in oiferin8 appointment to the rcm~ininl 
candidates is due to non-receipt of 
character veritlc tion reports from the 
home town police authorities 

(d) The State Governmcnt has been 
addressed to expedite character verifica-
tion reports. . 




